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DELHI LRGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II

 (General information relating to Legislative & other matters)
Monday, July 20, 1998 / Ashada 29, 1920 (Saka)

No .411

| ' DETENTION AND RELEASE OF MEMHERS

{1 The following message addressed to the Hon'ble Speaker, Delhi
{1 Vidhan S8abha was received from Addl,., Deputy Commr, of Police, North
District, New Delhi on 17.07.98 :-

* ' I have the honour to inform you that

%, 5/Shti Mukesh Sharma, Jai Kishan, Jag Parvesh Chandra,
: Dr.A.X, walia, sSmt, Krighna Tirath and gmt. Tajdar

Babar, ..} Members of lLegislative Assembly, Delhi

were detained from Metcalfe House, Delhi u/s 65 of

Delhi Police Act, on 16,7.98 at 11,30 A.M,

They were released at 12,15 P,M, on the same
day_ i.,2.,16,7,1998,%

P.N, GUPTA
SECRETARY




